
(SHRI SUKH RAM) : <a) At present. there 
is DO luch proposal. 

(b) Does not arise. 

Atomic Power Plant in Punjab 

4918. SHRJ CHARANJJT SINGH 
WALIA: Will the PRIME MINISTER be 
pleased to state: 

(a) whether the Site Selection Committee 
of the Department of Atomic Energy visited 
Punjab for selecting a suitable site for the 
sitting up of the Atomic Power Plant in tbat 
State; 

(b) if so, when; 

(c) the names of the places found 
suitable for the purpose; 

(d) when does the Department of 
Atomic Energy, plan to start this project 
in Punjab and at what place; and 

(e) the reasons for the delay in starting 
this project ? 

THE MIN]STER OF STATE IN THE 
MINISTRY OF SCIENCE AND TECHNO .. 
LOGY AND IN THE DEPARTMENTS OF 
OCEAN DEVELOPMENT, ATOMIC 
ENERGY, ELECTRONICS AND SPACE 
(SHRI SHIV RAJ v. PATIL): (a) Yes, 
Sir. 

(b) During March 1984. 

(c) to (e). The Site Selection 
Committee's report for the Northern 
Electricity Region, of which Punjab is a 
constituent part. is under consideration by 
tbe Government. 

Rocket Launching Centre in Orissa 

4919. SHRI BRAJAMOHAN 
MOHANTY: Will the Minister of 
DEFENCE be pleased to state: 

(a) whether there was any discussion 
between ... the officials of the Defence 
Ministry and tbe representatives from Orissa 
regarding Baliapal Rocket Launching Centre; 
if so, details tbereof; 

(b) when the project is proposed to be 
initiated and when it is to be campleted; 
and 
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, (c) whether Government are aware of 
the apprehension of the people of the locality 
about their safety reflecting in st~ong 

resentment and. if so. what is the reaction? 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF DEPENC'E RE­
SEARCH AND DEVELOPMENT (SHRI 
ARUN SINGH) : (a) Di'l~us:"inm have bern 
held several times with eminent citizens of 
Orissa r(;'gar~ing setting up of the National 
Range Project in Orissa. 

(a) The go ahead sanction for tbe 
project has been accorded and major part 
of the project is likely to be completed in 
this plan period. 

(c) The National Range Facility has 
been planned taking into account "II aspects 
of Range safety requirements for t:arrying out 
launchings and tests. "'rhercfl;' e, any fear 
regar.ding safety of nearby region is totany 
unfounded. 

Afforestation Programme 
, " 

4920. DR. K. G. ADIYODI; Will the 
PRIME M1NISTER be pleased to state: 

(a), the percentage of grassland avail­
able for afforestation in the counfry, state­
wise, with the total affected during the last 
3 years; 

(b) the proposal during the Seventh 
Five Yehr Plan to afforest grassland and the 
names of Forest species proposed for utfore­
station; 

(c) whether the-re is any propo! al to 
have shelter belts as wind barries for affore­
station purpose in grassland; and 

(d) if Dot, the reasons thereof? 

THE MIN1STER OF STATE IN THE 
MINISTRY OF ENVIRONMENT AND 
FORESTS tSHRI Z.R. ANSARI) : (a) Aarj .. 
cultural statistics (1980-81) show approxi- ., 
mately 12 million hat as penn(1nent pastures 
and other graz\ng lands" There has been 
no recent or special survey of such lunds. 
These lands suffer from degradation, encroa­
chment etc. and hence, the statewise extent as 
wen as percentage of grassland avaiJa,bJe for 
afforestation in the country is not known. 

(b) Renabilitation of pastures throu.' h 
afforestation, seeding etc. is a part of tbe 
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wastelands development effort. The exact 
area to be treated and the species to be 
raised therein will depend upon local situa­
tion and would be determined by the State/ 
Union Territories from year to year. Pre­
ference will be given h} (a) tree species 

, yieldll1g leaf fodder, such as, Subabul, Anjan, 
Khejri. Necm, BabuJ Sissoo etc~, (b) good 
fodder gr,lS"~S, ~l~~h as Sewan, Paunya, 
Sheda <.t~. and (c) foJdt:r legumes. 

(c) and (d). The creation: of &helter 
belts is a part of social forestry and will 
depend on specitic local conditions. 

Acct'ptance of Hindi by Stales as 

Offil"iaj Lallguage 

4921. SHRI HUSSAIN DALWAI: 
Will the ~ltnistcr 0' HOMc- APFAIRS be 
plcased to state: 

(a) the impcdimt:nts that are coming iu 
the way of SWil\;hing over the ~ntire adrnlDis­
tration of the country through the media of 
its official language; 

(b) whar ctTorts have so for been made 
by the GO\lernm\;ilt to gel al,;~cptan~e of the 
official language by all tbe States; and 

(~) which of the States of India are not 
accepting Hindi a.) an oflicial language '1 

IHE !\'llNISlt:R OF HUMAN 
RESOURCES DEVELOPMENT AND 
HOME Ai- FAIRS ~SHKl P. V. NARSll\1HA 
RAO): (a) A~~Ofdlllg to the provisions of 
the Constitution HIllOl js the otli(.aal language 
of Central Governm~,l t. Eti'orts are being 
made to maXUlllse u~c of Hmdl in the 
Central Government Ofiices. However 
aCcordlDg to rule ts (1) made under the 
Official Languages Act9 1963 au employee at 
present bas freedom to work eilber in Hindi 
or English. 

(b) and (c). According to Article 345 
of the Constitution States are free to 'Choose 
'their official language. As per t~e Official 
Languag.;!~ ,\ct th~ use ()f English has been 
permitted, for official purposes of the Union 
till legh,latulcS of all States pass resolution 
for discontinuance of English. 

Passport Applications pending at R.P.O. 
Cochill und C~Hcut 

4922. SHRI P. M. SAYEED : 
SHRI SUR.e.SH KURUP ; 

Will the Minister 0" EXTERNAL' : 
AFFAlRS be pleased to state: 

(a) whether it is a fact that a large 
number of appHcation for pabsport arc at 
present pending for final action at Regional 
Pa:>sport Of!ices at Cochin and Calicut; 

(b) If so, the reasons for delay; 

(c) the number of passport applications 
pending specially of the applicants from 
Laksbadweep and since when tbey arc 
awaiting final action; 

(d) the steps Government propose to 
take to cut out delay In lssuing passports at 
Cocfiin and Calicut passport offices; and 

(e) the number of passport issued from 
the Cocbin Regional Passport OHice from 
1980 to 1983 '! 

THE MINlSTER OF STATE IN THE 
MINlSfRY OF EXfERNAL AfFAIRS 
(SHRI K. R. NARAYANAN): (a) Yes 
Sir. 

(b) Reasons for delay are, Jargely due 
to 1101)- rC,clpt ot PolH.:e clearance reports. 
In some ca~es replles are awaited from pass .. 
port applicants for incoIllpJete applications. 

(C) Pending Report applications as on 
1st Marcb, 1986;-··Passport Office, Cocbin-
12,327, Passport Office, Calicut-IO,611. 
Applications pending from Lakshdweep 
Islanus-15. Less than three month. 

(d) Passport applications are pending 
for want of police clearance reports or 
incomplete applicatiOus.' The Passport 
Office remindmg periodically the Police 
authorities and the Passport application. 

(e) 1980-72,104 

1981-1,37,875 

1982-1.49.043 

1983-1,49,789. 

[Traflswt/cJnj 

Implementation of Refugee Rehabilitation 
PrograUlme 

4923. SHRI-VISHNU MODI: 
SHRI SHANTI DHARIWAL : 

Will the Minister of HOME AFFAIRS 
be pleased to state : 




